MARCH 13, 1998

Honowrable Speaker, Honourable Members,

1. Iweleame you to this semion of the Assembly  which is meeting under circumstances in which our whole
wountry and our State are going through momentous changes,

2. The country-wide election process to the 12th Lok Sabha has given risc to a situation, where none of
the three major political formations in the Lok Sabha has an absolute  majority. Any coalition, forged out
-of parties, groups and individuals who have very little in common, will have problers. It is probable that-
there  might be instability at the Union  level.

3. In comparison, the position is hetter in our State.  Despite the well-archestrated campaign, the LDF,
though itlost 3 Lok Jabha seats gained owo new seats instead.  Furthermors, the margin betwesn the losing
LDF candidate and the winning UDF  candidate is slender. The LDF won ail the three bye-tlections to the
Legislative Awembly giving a clear verdiet of the people in favour of my Governmant in spite of the vicious
propaganda launched hy the Opposition,

4, Now that the Lok Sabha polls are over, my Government is detecmined that the developmentil
activities in the State will be carried on on the basis of papular unity, cutting acrosy social, religions and political
differences. sThe success of the People’s planuing initiated by my Government is the guarantee that these
divitlons would not affect popular unity in developmental actvities. My Government is commiited 1o pursue
the policy of amelierating the lot of the paor and the down-trodden, the welfare of the working class, the peasants,
agricultural workers and the common man suffering under the present economic policies of the Ceniral
Government. My Goavecnment  stands committed  to the welfare of the youth, students and cur suffering
women folk. My Government will work hard to save the thousandz of workers of the traditional sectors.

5. My Government will continue to pursue a policy of vigerous econemic growth while at the same time
addressing the problems of the large segment of our population whe are yet to be brought into the mainstream
of economic development. I am happy to inform the Haouse that the Planning Commission has agreed to a
Ninth Five Year Plan Quday of Rs. 16,100 crores for our State.  This is not ondy 204%, higher than the
approved outlay of the Bighth Five Year Plan but alse onc of [the highest increases in outlay for any State
in the country. The Planning Commission has given this increase recognising the State’s need and it potential
10 achicve a hightr growth rate to cagch up with the rest of the coyntry in economic development. My
Covernment has once again' unsquivecally lived up to its commitment towards decentralisation by s.cnmg
apart RKs. 6000 crores of this outlay as grant-in-aid to the local bodies,

6. Through ix efforts on decentralised planning, my Government had embarked on a process of change
that haz been unprecedented in any State Government since Independence. Much of this needs extensive
social reengineering. Today, the local hodies in the State are in command of 30-40%, of the State’s total
Flan gutlay. T am happy to note that the changes in lawa and procedures, a prerequisite to sustain the dynamics
of this change, are being-put in place systematically.  The local bodies have prepared their plans according
to the guidelines issucd hy Government.  As a fitring recognition of ‘these efforts, the Planning
Commission has sanctioned a sum of Ra. 4 crores for the training of those involved in the procsss and for the
preparation of local level plans. Inorder to enable the local bodies%to discharge theirlfunctions effectively
they have o begiven necessary staffsupport. My Government intends to 1estructure various develppment
depariments 3o that the staff aceded for the local bodies could be deploved on the principle of work and worker
going together. '

7. The Commigee oo Decentraligation of Powers, that has come wp be popularly known as ihe ‘Sea Com-
mittee’ has submitied the major part of its final report. My Government will take a final decision on this
report very soon. Ishould particularly pote that people’s participation in planning has already been achieved
toa great degree, My Government will endeavour to-ensUre even greater pacticipation in the implementation
of achemes. A cardinal principle that will be followed strictly will be that execution of public works and thr
sclection of beneficiaries  will be through an absolutely transparent process. The citizen will be furthee
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empowered and given the right to scek and obtain information relating to all development programme. n
keeping with my Government's commitment to achieve genuine deceniralisation, the Department of Lnoa]
Adminstration would be repamed as Department of Local Self Government,

2, Iam happy to note that the law 2nd ordes situation in  the State has been satisfactory. The
Electionste the Lok S8abha were held in 2 trouble free atmosphere. Government have been able to successiully
prevent comumunal clashes thus transiorming Kerala into a State of communal harmony and religious tolerance.
Many steps have been tzken for the efficient functioning of the Police Dlepartment. 3000 Police Conntables
have been newly recruited and they are undergoing traiming. The Crime Branch of the Police department was
reorganised in February this year so as to enhanee the cfficacy  of crime investigation. The Vigilance and
Anti Cottuptiort Hurean has alsc been reorganised to take efféctive anti-corruption measures.  Sttengthening
of the Traffic Police wing is now under consideration. Women Cells have beet made more effective. A
separate Tourism Wing has been set up in the Police Departmment. Police Stations have beecn supplied with®
vehicles for their  effective functioning. The recommendations of the High Level Cormmittee to study the
preblem of increasing road ncej=dents are bring acted on naw. Inservice training programmes far the poliec

" personmnel wili be organised.

9. My Goverament attaches the highesi priority te the public distribution system 2nd intends 1o gontinue
. the universal staturory rationing sysiem. PDBwill be a major imsirumens in conirolling the open market prices
of edential artictes like rice and sugar. Every effort will be made o increate the distribution of these articles
throughk faw priec shops. The Stiate Subsidy Scheme of distributing 4 kg. of rict per week at Re, | lom
per kg. %0 both the BPL (Bdow Poverty Linie) and APL {Above Poverty Line) familice wil be continued,
Similarly, under the Targeted Public Distribution System (TPDS), 10kg. of rice will be dittributed to all
the BPL [amilies in the State oomstituting about 429, of the total populaton in the State.
18 My Government proposes to continue the widely acclzimed Marke: Intervention Scheme launchcd by
Grovernment from 1996 1o control the prices of commodities in the eper morkst. The number of selecied
Autharised Ratien Dealers for the distribution of pulses, spices and coadiments will be enhanced from 2000
© 3000. My Governmentwik persuade Goverpment of India to continue the open market sale of wheat and
alao continue its efforts to increase the allocation of food grains to the State for protecting the statutory ration-
ing system. My Government proposes to atrengthen comsumer cours  and activale comsumer organisations
thereby building on the momentum that the consumer movement has gained in the State.

11. My Government remains fully committed to make the State self~sufficient in power generadon by
2000 AD. OCur State was snccessful in obtaining the matimum possible share of power from Government of
India, and a power crisis doring June 1937 was averted. Brahmapuram diesel power station, the first thermal
power statiom in the State has been commissioned during 1997-98,  The Lower Poarivat Hydro Electric Project
in the State has been commissioned during 1997-98.  Concerted efforts are being made to complete alt the
ongoing  hydel projects. In an unprecedented effort, Kerala Government was successful in bringing sorplus
power ftom the Eastern Region and j00% power was rrade available to industries.  To achicve the goal of
selt-aufficiericy, many new prajects for generavion and programmes for strengthening transnyission and distri-
bution .have been initiated. My Government has taken aclion to establish a 128 Megawntts dicael plan
in Kozhikede in a time bound manner. Work nn the 160 Megmvatts combined cycle project at Cochin by
EBSES is progicssing and the project is expected to be commisicned during this year, Several other power
projects with the participation of the private scctor are at varigus stages -of processing for implementarion.
My Government has been able to obtain environmental clearance for the 163 MW hydro-elcciric project at
Athirapilly. The project will be taken up for implententation immadiatcly Several small and mini hydel
projects are also under various stages of planning ard impletientation. My Goveriment is commiticd to a
time bound programme to give all pending electric connections. A Power Finance Clorporation to raise
sufficiert  resdurees for the power sector will start functioning ‘shortly,

12, My Government intends to implement a compreheisive programme to pratect the paddy lapds of
the State  and 1o double the productivity. A scheme W give special assistanes to paddy growers is under con-
sidcration,  The year May 1998 10 May 1999 will be observed as ‘Ponmani Varsham®, to cmphagise the
objective of doubling paddy productivity. The intensive vegetable production programme launched last year
will be continued this year. The objective id to help the State achieve seli sufficicncy in vegetable production.
A network of new  agticultural sales outlets for delivery of inputd to farmers is proposed. As part of a long
termh sirategy to increase employment for workers engaged in cashew processing, mry (Govermment proposes to
jannch a Clashew Development Programme. Other major schemss envisaged this year inelude schemes for
increaslng the productivity of cocontt trees through improved ierigation, commercially organising cultivation of
ornentental Howers and pland And promoting nurseries in the smallacale sector. Ar Export Promotion
Clouncl’ wiltbe sat up to promote rabber-based industries and export of natural rabher.



‘.53-___ The Animal Husbandry and Dairy Sectors have continued to =how remarkable pirogress in the past yeaf
au_m';tl: These scetors have bedn able W auccessfully tap the retounces of the local bodiet through thie People’s
campaigh for participative planning. My Governmeat will complete all the ongoing projectr in these twa sectors.
Th_c Animal Husbandry Department will intemify the animal heaith activities while the Dairy Developmerit
Department will focus on co-operativisation and fodder development.

14. The State attracts about 7.5% of the total foreign tourists coming to India. The growth rate in
tourists  yigittng the 3tate v about 132, It estimated thas last year, a1l ivesunent of Bs, 100 grofes must have
been made by the private sector in tourlsm infrastructdre. My Government will focus on modernising tourism
mfrastructure upgrading facilities and services to tourisss. Standards of torgism industry will be improved in
the 3tatz2 by linplementing the Kerala Touristn Trade Act.  The thrust will ' be' on popularising and market-
ing productt Hke beaches, backwaters, hill stations, historical monuments, tradidonal health practices, faits
and festivale and eco-tourism  destinationg,

i5. My Govérnmerit accords paramount importance to the supply of drinking water te the people of the
Btate. TheKerala Water Authority antd the elected local bodics are about to undertake a unique collaborative
cffort for implementing small water supply schethes across the State. Elected local bodiey are expected 1o be
able toset apart an amount of Rs. 60 crores for water supply projects which will be implemented with the
technical puidance of the Kerala Water Authoriy. The Water Authority is negotiating with LIC for loan
assistance for six major water supply schemes and preliminary approvals from Government of India for this
have been ‘alrcady received. The enisting sewerage scheme in Thiruvananthapuram will be brought under an
aygmentation scheme to be completed ot a turn key hasiz.

16. My Government is implernenting 2 rumber of irrigation schemes for benefiting farmers with fands
from agencies like NABARD and EEC. A lurge scale hydrology project with Waerld Bank Assistanct to eénsuré
“‘real 1ime™ mopiteting of water resotrom in Kerala walso under way. My Governinent recogrises thit effective
implemeritation of itnigation peajects i hest achieved by a “participatory irrigation managerhent appreach”.
Farmers' Assciations and Loeal Bodies will be fully imvolved in the implementaiion.  Major projects sanetioned
by my Governfeant include the donsiructon of 1 Repulator-cum-bridge at Thrithala actoss the Bharatapurha
river. A Regulator-cum-Bridge at Chamravattom costing Rs. 70 crores wiil also be sanctigned. In ovder
to epdure  comjunctive wse of Kerala's scarce water risources, my Government intends to brihg out 2 revised
and comprehensive water policy decument in the ensming  financial year,

¥7. Inkeeping with the commitment of my Government, many of the major rural development program-
mes have airendy been wransferred to the Panchayats, The Employment Assurance Schemc that aiins at
providing asured employment to registeted labourérs has also been tramsferred to Block Panchayats.  105.11
lakh man days have been generated under this scheme.  During the next year, all centrally sponsored schemes
will be integrated with the annual plan of the Panchayas to ensure further convergence of schemes atd resources.
An “Informeation, Bducation and Gommunication {IEC) strategy for Rural Sapitation” will be implemented
in the State. The first phase of the “Total Sanitation Programme” will he implemented during rhis yeat itzelf
in selected Model Panchayats, As a part of the “Clean Xerala® programme for the total sanitation of the State
activides in five districts with bilatcral assistance from external agencics will be taken up. My Government
will Iminch & ‘Below Poverty Line Censas’ in the State to identify familiss below the poveity line. This list,
#inally approved by the Grama Sabhas, will form the basic data hase in implementing poverty alleviation pro-
grammes during the IX Five Year Plan. ’

18. District Supply and Marketing Societies will be started in all Districts by April 1998, These
gtcieties  wall provide marketing tie-ups 1o IRDP{OWCR A, heneficiaries in procurement and sale of their pro-
‘ductz, product upgradation, standardisation and quality control.

19. The supplementary assistance *o Scheduled Caste Beneficiaries of Ra. 13,000 for construction of
houses under Indira Awas Yejana and Jawahar Rozgar Yojana, will be extended to Scheduled Tribe bene-
ficiaries. This astistance of Rs. 13,000 in addition to normal unit cost of Rs. 22,000 has been released to 685]
houscs curing the year. “Block Information Cenires’ in ¢ach block will be computerised to ensnre casy’ avail -
hility ofdata for loca! planaing. The policy initiatives of Government for the development of Sched::jed Castes
and Scheduled Tribes will be focussed in the areas of Housing, Education, Employment and 5kill Upgradation.
With the support of local bodies, Governmient hope @ previde shelter to all homeiess Scheduled Caste and



Scheduled Tribe families by he year 2001-02, The per unit assistance of Rs. 20,000 has heen raisgd~so -
Re. 35,000, A new scheme for the rehabilitation of Poramboke dwellers has been launched. 1 am happy to
announce that 12,19, of the Annual Plan has been set apart for SCP/TSP, of which 67% has been allocated to,
tocal bodies. Other highlights ofthe year include streatlining of educational concesgions, increase in asistance

for Jaw graduaies, substantial hike in rehabilitation assistance to SC/ST victims of atrocities. Three new Model
esidential Schools have been started this YEar,

20. Empowerment of weaker sections necessarily entails giving them control over resources.  Ower 509
of Scheduled Castc and Scheduled Tribe working population are employed ax agricultural fabourers. My
CGovernment intends 1o launch an ambitious programme to enable them to purchase a minimum of 50cents of
land each and help them become full-fledged cultivators. A masive drive o give wiring and power contiection
to Scheduled Caste and Scheduled Tribe houses in remote sertlem:nis which have been cleetrified will be
launched this year. A crops of Adivast social workers from inaceessible habitat: will be given training in
various aspects like health, non-formal education and sanitation. These trained persons will be provided re-
muncration to work ag agents of social change and development in remote localiies. A special project to assist
crafomen of the Kusava community 1o create a niche for themielves in both domestic and foreign markets will
be mkcn up by the Kerala Backward Clasees Dwdnprmmt Corporation.

2. My Government proposes (6 open more Town Employment Exchanges and computerise the exiating
Exchanges, 5eli Employment guidance proagrammes through Self Emplovyment Guidance Units functioning at
Eollam and Tdukkl will be stcengthened. Unemployment asmistance has been rased to Rs. 90 per month .
New trades with greater employment potential will be introduced in Endustrial Training Institutes. Two
new Women ITIs at Kottayam and Pathanamthitta Districts have also been proposed.

22. My Government will strengihen the endorcement machinery of the Labour Department 1o ensure fair
wages and better working conditions for workers. Importancewillbe givento ensure a good relationship
between labour and employers to promote an stmosphere that is conducive to higher productivity. My Govern-
ment accords paramount importance to welfare meaurss  like pensions for sections of workers who do not
fall under the cover of such schemes, better cducationil facilities for children of workers, better health care and
security of eraployment, Itis also intended toinitiate #teps to estahlich 2 Welfare Fund Board for washermen
in the Scate. My Government proposes to implement special programmes for ensuring security of job, health
care and financial awistance while in  distres to women workers from our State working in  other States, in
aseociation with concerned  State  Governments,

23, To cope up with the alarming increase in road accidents, emergency Travma Care Centres will be'
set up in Medical Colleges at Alappuzha and Thrissur. A Virology lmstitute will become functional at Medical
College, Alappuzha next year. An institute for research, education and training in diabetes will be set up
with the help of Mayo's Clinic, U.8.A. My Government acoords very high%imbortance lor the care of the
aged, and proposes to start geriatric clinics and wards in the Medical Colleges and Disiriet Hospitals. The
Health Departtuent intends to invest Rs. 3.45 erores during 1998-99 for the purchase of modern equipment for

Hospitals in the State A Mental Health Anthority has heen constituted under the Mental Health Act in the
Brai=.

24. Efforts initiated by my Government in the last two years for the expansion and diversification of the
State Public Sector Industries will be vigorously continwed. The emphasis will bz on professionalising manage -
ment while at the same time improving their autonomy and accountability, A “White Paper* oa public sector
undertakings is under preparation for presentation to the Howse. My Government proposes to enact a legislation
that will ensure that potential investors will be ahle to obtain speedy clearances for their project proposals.
The vital role of the small scale rector and traditional industries in providing employment cpporiuniticy in the
State with comparatively small capital investment need not be overemphasised. My Government shall formu-
Jate and launch special programmes in selected sectors through trade and industry asociations, The throst of
the Industrial Policy of my Government shall be to provide a conducive environment for industrial investment in
the State. My Government rvecognisss the role that industrial parks can play in the industrialisation of the
State. New parks at Aroor, Alappuzha, Film Video Parks at Thiruvallam, Thiruvananthapuram and more
Software Technology Packs are being contidered.  Government also proposes to open a Centre of Excellence in
" Information. Technology with the active involvement of industry.  To facilitate rapid industrialisation, Govern-
ment has prapared a plan to set up industrial parks in all the 140 assembly constituencies. It is expected that

work on 46 such parks can #tartin thz year 1938-99. Indmtrmlmatmn of Wyanad and Idukki Districts of Kerala
will receive special attention.



24 My Government has imjtiated a massive programme of upgrading the existing road neiwork o the
State. A proposal for upgrading 1720 km. of State Highways and Major District Roads under the State Road
Infragtructure Development Assistance has heen formally posed to the World Bank for assistance, This will be
taken up for implementation in the next financial year. The Public Works Department has taken significant
measures for the development of major roads in Thiruvananthapuram city, The four-laning work assisted by
Asian Development Bank from Aluva to Cherthala will be completed next year. A new bridge parallel to the
existing Marthanda Varma Bridge at Aluva will be taken up for construction in 1998-99. Investigation for
four laning from Aluva to Thrissur and Kollam to Thiruvananthapuram will be taken up in the next year
Action has been initiated for the construction of two Railway bridges at Padannakad and Pallikkara in Kasar-
gode. Work on the Chovva—Nadal byepass will commenee in May 1998, The State Government has been
able to obtain sanction for the Quilandy deviation from Government of India. It is proposed to take up 47
bridges with NABARD assistance. My Government has accorded sanction for the construction of a new bridge
across the Bharathapuzha ata cost of Rs. 10,80 crores. A special scheme for the developmen: of reads leading
to Sabarimala is being drawn up.

26. My Government realises the importance of developing the Inland Waterway System in Kerala and
has set up a new Department of Coastal Shipping and Inland Navigation. Government of India has agreed to
take up the development of the Kollam—Kottappuram reach of the Wesi Coast Canal which has hecn declared as
the National Waterway I11. My Government has also proposed the extension of the Nalional Waterway 11
from Kolktrg to Xovalam in the south and from Kottappuram to Kasaragod in the north,

27. The Kerala State Howsing Board will continue 1o implement housing projects for the various sectors
raising funds from financial institations like HUDUOO, HDFG and Banks.  The Maithri Housing Scheme for the
Economically Weaker Sections of society will be implemented with greater participation of voluntary organisa-
tions and local bodies. The Board will undertake projects worth Rs. 585 crores for various sections. It will also
Flay a preater role in meeting the housing requirements of working women and single women by taking up con-
struction of new hostels and schemes.  The Housing Board will also undertake building tourism infrastructure
by constructing wayside amenities, tourist cattages/complexes at places of tourist importance in the State.

28, My Government will develop the potential miner ports in the State by attracting ptivaie participation.
A BOT agreement has beea signed for the development of Chaliyam side of Beypore port.  Selceted minor ports
will be provided modern communication, navigational and pilotage facilities. Slipway construction and fm.
provemen; of workshop faciliics will be undertaken in Neendakara and Beypore ports.  Government s examis
ning the proposals for two new ports at Kayamkulam and Neeleswaram, given their new importance  with the
construction of the Thermal Power Plant and the propused petro-chemical plants in these places. A welfare
scheme for safety and welfare of dock workers is under active consideration, An amount of Rs, 6.55 crores has
been sct apart for major capital expenditure which includes constryction of a 10 metre wharf at Beypore
constructon of breakwaters and other structurcs at Azhikkal,

29. TIn the area of school education , my Government iz committed tn the primary abjective of the overall
enhancement of quality. Thgmmprehcndwremmofcummdummthtpnmaryereﬂmthnmnﬂtm
*for quality, Text books introduced in the districts under the District Primary Education Programme (DPEP)
have heen scientifically evaluated and modified for adopting them throughout the State in 1968-99. Teachers
training programmes are being accorded great importance and the TTC cyrriculun: is alio being restructured
to enhance the overall gquality of the education in the State. My Government has already inrroduced computer
education in selected schools and proposes to extend this coverage.  The proposal to set up a Centre for Edu-
cational Technology at Thiruvananthapuram is under active consideration of Government. My Govern-
ment  propodcs 0 introduce a programme “‘Mabila Samakhya™ financed by the Netherlands Government
during the pext financial year. My Government is happy to claim to be the first State to have taken up a
state-wide contiauing education programme. 400 continuing cducation centres will become uprahonnl
with the help oflocal bodies during 1998-99,

" 30. My Government has initiated sieps to delink the Pre-Degree coure ﬁmodlegu during 1997-9%
and the processwill bEpumuad asscheduled.  Quality improvement pmgmmmﬂh.kereﬁuher courses, work.
ahopu and training in computers are p],mna;l for the tcw:hmg faculty. Proposa]s 1o start more enginesring”
oillegés and polytechnics * in ‘the State and wew courses in' engineering “colleges’ “dre” being examtingd. Our
Universities’ are now' expiriencing seviows finavicial difficultfes: - Grants from Govéititient alone have bocome
inadequate o finance the various requrements of the Universities. A plan for making chese Universities
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more self-reliant by enhancing. their internal resources is being formulated.  The Higher Education Dﬁ?m“t
hes, as part of the Golden Jubilee Celebrations of Independence introduced a seholarship scheme through
which  the educational expenses of the top three rank holdes in the Pre-Degree Examination from each Uni-
verdily  of the State  who hail from familics with incomes  below Rs, 50000 per annugs will be met by

Government. My Government will take all steps for the developmwent of sports and encousiging Sportsmen
inthe pursuit of their career.

31, TIn the wake ol decentralised planning in the Srate, Panchayat level oredie plans will be prepared
and implemented.  Importance will be given (o strengthes agricyluue, markeiing and procosing in the co-
operative scctor,  Necthi Stores will be strenglhened with NGO assistance. My Uovernmieet is considering
thesctling up ofan indepcndent agency in the form ol a Vigtlance Commision o dead with instances of corrup-
tion, wisappropritim emberzlenient in COOPCTALIVE Institil it

32, My Government intends to create a Wellare Fund or workers related iy fsheries related acivities
like fish curing, peeting, procesing, distribution and sale theough the Kerala Fishermen Welfare Fund Board.
In order tostudy and cvolve a strategy to conscrve frherics vesoirees in the State and exploit the resourees
of a sustained  basis, a Resources Management Soclety hav been eousticnied,  In view of the suceesshul imple-
mentation of the Peaple’s fish culture programme with the suppurt <f the local budies, a sezond phase of the
programme (Janakeeya Matsya Relshi-Phase T will be .impiu:mcnu-ri in the Stale theough ADAK. A project
with  anontlay of Rs 20 crores for financial and service supnost (o small entreprenenrs in the fishosics sector
will be implemented with NCDC assistance. My Government alsa intends to launch a massivé cmployment
generaton scheme for Asherwomen in ornamental fishery through MATSYATED wiih a whal catlay of Rs. 58
Yakhs. In order to cater to the vequircment for quality [sh sced, Disirict Fish Seed Farms with capacity of 5
million sceds cach wili be established in eight districts. It is alse proposed 1o establish new Gshing harbours at
Muthalapezhi in Thirovananthapuram District, Ponnani and ‘Thalai. A net making fictory at an estimaterd
cost of Rs. 61.75 crores will be cstablished in Kottayam with Japaness assistance.  Mateya Bhavans will he .

establizhed in more number of coastal panchayats in order ta cusure single window clearance sysiem for fisher-
men.

33. My Government intends 1o take up a massive afforesiation programme in vacant areas in toWTs,
cities and suburls, A new programme “Vanapriva’ will be launched for the Adivasis of Kannur and Wiyanad.
Agsistance will be given for propagaiing cultivation of medicinal plants through Adivasis in these areas.  The
profit realized wiil be ploughed back for the welfare and development of the Adivasi people.  Final negotiation
with the World Bank is now in progress for the Xerala Forestry Project.

34 My Government recognises the role of the Science, Technology and Environment™ Committes 23
catalyst in the advancement of the State.  Plans are afoot to swrengthen and augment the capabiliies of the
institutions under the department Programmes in areas relevant to the State’s problems like solid wastc
management, pollution contrel, Water cesources managemenl, environiental management, valuc addition o
agro-natural resources will be taken wp in the institutions under the Science, Technology and Ensironment .
Committer. Specific rula will be framed keeping in mind the need for ensuring fair and equicable sharing of
. he benefits of biological diversity in the State, at the same time affirming the State’s sovereign right over ita
agrofbiological{peo-natural resources. )

35, Ttis intended to distribuie Film awards and T.V. awards through the proposed Kerala Film Aca-
demy from this year. The International Film Festival that is being conducted by the State will also be en-
trusted to the Kerala Film Academy, Stepawill be taken on a top priority basis to declare reputed archacolo-
gical centres like the Padmanabhapuram Palace as “World Hentage Sites™.

36. The ongoing and proposed activities of the Social Welfare Department would underscore the im-
portance my Government actaches to serving the poor and under privileged sections of society. My Govern-
ment intends to convert the State Institute for the Mentally Retarded into 3 National Instityte. 43 new
ICDS projects will be started in the State.  Itis proposed tostart Juvenile Home for Girls atr Ernakulam and &
Saranalayam for patiencs suifering from cancer and deadly diseascs. Production-cum-training centres for
womer will he set up in 15 places, The Kerala State Waomen’s Development Corporaijon will undertake
self-employment schemes for Rs. 545 crores. As a part of strengthening existing infrastructure, working
women'y hosicls in Thiruvananthapuram and Kasaragnd and a dormitory in Thrikkakara in Ermakulam will be

stated, A unit for mepyRactring aids and applisnces for the handicapped amd a Vocational Training Cenre



by

< . . . :
for 7— Handicapped at Ponnani in Malappuram District are also proposed to Do starter] during next year.
The activities of the Kerala Women's Commission will be substandally widened, and my Government will
render full suppoaet to the Cosumnission in s endeavour te cnsure a better deal for womiit

37. The Presidlent ol India  las accorded his assent 1o the Lill abolishing the Revenue Board. The
functions  aud duties of 1he Board will be deccatralised. A comprehensive reorpanisation of the Revenae
Department to enhance itz officiency  wilt be underraken this vear, My Government propeses Lo clear the
pending exoss land cases ina time bound  manner and distribuee the excrss Tand w odigille beneficiaries.

38, My Governmmms sapeses o lake cerly stens 1o gomstiune e S Voo Righes Commission
inpursyance of the Protec.don of Hwpan Righis Ao, 1995, Stuie Lewd Servocs cuthotity, Ditriel Legal
Services Auwilaritics and Taluk Lessl Sovices Cohomitiees will 3oon be constitied vander the Tegal Services
Awthorities Aot 1987 10 give feec Leral services to the elizille and weaker seovons i the societs.

3. My Govenment stands oommitied fo addess the problenss of Ron Reddem Keralites amd their
familics, A vwew Department —Depastnent lor Non-Restdent Keralines” ADnies has been set upe The new
departmient bus launched o widely welowned social wiellare scheme Pravast Soesislo’. 5 Meld agrney under
this dcpaert:nt lar li_ﬂ'lun!altjn_-_; seliemes e the bence Bt of SNon Residenl Woeralzes and thear dl"]"I{.‘ﬂd'-'-JHB 13
proposed 1o be crealed.

e

WA My Governmuene praposes 19 cxtend the cormputerisation of oflices unler the Miome Vehicles Depart-
ment toall offices, Regional Triospore Oflces will be provided with velicles st necessaey squipment o
check polintmn on the poads. 3 v Oovernment also propods 1o imsave Lot farilicies available in the Siate
Waler Transpore Departmenl. Kerala Stage Road Transport Copovation will andertake sysiemande action
ta reduee the accidents aned imprwe 3s revenue cidllection,  The Corporation [FOpURes Lo medermse 118 work-
shops in a phased wanner and introduce high-tech buses. ’

1. My Government intends s continue the “Abkar: Policy'  that was adopted last year,  The legistative
amendments to enforce prohibitdon of arrack have been approved by this House.  The enforcement machinery
of the Excise  Departmenl will be strengthener].  Uhe peoples’ comunitrecs constivneed g help lictter enforcement
of arrack prohibition  have been expanded to include (rade unjon representatives  alse.

42, Raton and risk allowance and day off allowances for the fire force personnel have besn enhanced.
CGrovernment have sanctioned the construction of 2 multi-storeyed  Fire Service Gomplex and a well equipped
and modern Fire Scrvice Training Testitute ut VWivyur in Thrissur.

45, Government have undertaken a number of wellivee mcasures lor the Improvement of the living condi-
tions of prisoners. Wages of prisoners have been revised.  Upgrading four sub jails as district jails is under

consideration ol GGovernment.  Renovation of jail buildings has been underiaken with the assistance of Govern-
ment ol India.

44, My Government is undertaking construction of Court Buildings and residential quarters Lo provide
accomnmodation for courts and their presiding officers.  T'his includes the eight storeyed High Court Complex
at Ernakulam. New courts and MAGTS are being established on the basis of an approved priority list.
Efforts have been made 1o revitalise and revamp the existing prosecution machinery in the State.

45. Let us all sirive together to achicve the goal of taking Kerala as a progressive, prosperous, forward-
looking Stale 1o the twenty-first century.

Lwish vour deliberations all success.

JAT HIND.





